
 

STATEMENT 

 

 

 The Supreme Court Collegium, in its meeting held on 26th October 

2026, has approved the proposal for appointment of the following Advocates, 

as Judges of the High Court of Madhya Pradesh: 

 

(i)  Dr. Vivek Sharan, 

(ii)  Shri Rajesh Kumar Shukla, 

(iii)  Smt. Kanak Gaharwar @ Kanak Lata Singh, 

(iv)  Smt. Bhakti Vyas, 

(v)  Shri Shreyas Pandit, 

(vi)  Smt. Mrinal Elker @ Mrinal Mazumdar, and 

(vii)  Shri Avinash Zargar. 
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